IN THE HIGH COURT OF ORISSA,CUTTACK

It is informed to all the Advocates/Advocates'
clerks/Applicant that the following certified copies are
ready for Delivery.

Date : 07.10.2025
SL No.of|Name of Date of C (o] Dealing
Case No. Seat
No . |Pages Appl:l.cant Application Section
B K SWAIN |72315/2025/06.09.2025 |RVWPET/264/2012 |GENERAL Nie?t
2 |12 |B K SWAIN |72316/202506.09.2025 |RVWPET/275/2012 |GENERAL éif?t
3 11 B K SWAIN |72317/202506.09.2025 |RVWPET/276/2012 |GENERAL gif?t
MISC. (seat
4 11 B K SWAIN |72921/2025/09.09.2025 |FAO/177/2011 GENERAL |APPEAL Nofi)
SEC.
(Seat
5 |5 S DAS 80032/2025(26.09.2025 C)/27145/2025 |C.O. NoeT)
(Seat
6 |5 S DAS 80033/2025(26.09.2025 P(C)/27142/2025 |C.O. NooT)
FIRST (Seat
7 |4 B GERU 80517/2025|26.09.2025 |LAA/48/2022 c.o. APPEAL  [Nows)
(Seat
SUMANTA WRIT
8 |5 AS 80900/2025(27.09.2025 C)/26991/2025 |C.O. R ANCH-3 gg;
(Seat
SUMANTA WRIT
9 |5 A 80907/2025(27.09.2025 P(C)/27252/2025 |C.O. R ANCH-1 §§;
NTITYANANDA CRIMINAL | (Seat
10 |4 ANDA 81238/2025(27.09.2025 |JCRLA/19/2014 c.o. APPEAL  [No-d)
(Seat
11 |4 S.DAS 81294/2025(27.09.2025 |CONTC/4492/2025 |C.O. No2)
(Seat
12 |5 S DAS 81397/2025(29.09.2025 P(C)/27428/2025 |C.O. Nod)
(Seat
13 |6 P K DAS 81607/2025(29.09.2025 |SAO/25/2012 c.o. Noez)
(Seat
PRASANTA WRIT
14 |5 KUMan gea 81752/202501.10.2025 C)/26844/2025 |C.0O. R ANCH-T TS;
(Seat
15 |4 P K MISHRA|81767/2025(01.10.2025 C) /24507/2025 |C.O. No-
10)
(Seat
16 |6 M R PADHT [81806/202501.10.2025 |TRP(C)/63/2025 GENERAL No-
10)




(Seat

17 |3 P K PAL 81814/2025(01.10.2025 |WP(C)/27524/2025 |GENERAL No-
10)
(Seat
18 |3 M. BEHERA |81885/2025(04.10.2025 RSA/485/2025 Cc.0. No-
10)
R. K (Seat
19 |4 - B 81890/2025(04.10.2025 |RSA/84/2025 c.o. No-
BEHERA
10)
(Seat
20 |12 [PRUN KOMARIg1900/2025(04.10.2025 |CMP/951/2025 c.o. No-
JATT
10)
(Seat
21 |3 DIBAKAR  181909/2025(04.10.2025 |CONTC/875/2025  |C.O. No-
SAMAL
10)
PARTHA (Seat
22 |3 SARATHI 81949/2025(04.10.2025 |ABLAPL/11339/2025 |GENERAL No-
DAS 10)
(Seat
23 |3 D SAMAL 81964/2025(06.10.2025 |ABLAPL/11290/2025 GENERAL No-
10)
WRIT (Seat
24 |6 J SAHOO 81968/2025(06.10.2025 |WP(C)/27673/2025 |C.O. No-
BRANCH-5 |0
(Seat
25 |3 J P KAR 81971/2025(07.10.2025 |ABLAPL/11281/2025 GENERAL No-
22)
(Seat
26 |3 J P KAR 81973/2025/07.10.2025 | ABLAPL/11423/2025 GENERAL No-
22)
27 |5 DILLIP 81975/2025(07.10.2025 [WP(C)/26156/2025 |GENERAL éiﬁat
KUMAR RAY iU 2%
(Seat
DILLIP WRIT
28 |5 KUMER Ray 81976/2025(07.10.2025 |WP(C)/26976/2025 |GENERAL |\ "" . gg;
29 |5 DILLIP 81977/2025(07.10.2025 |WP(C)/26698/2025 |GENERAL ésfat
KUMAR RAY s 22)
(Seat
STBANANDA WRIT
30 |0 oATRA 81978/202507.10.2025 WP (C) /17336/2007 |GENERAL |’ o0 o g;;
A K (Seat
31 |4 - A 81979/2025(07.10.2025 |ABLAPL/11409/2025|C.O. No-
BEHERA
29)
A. K (Seat
32 |3 Enimna 81980/2025(07.10.2025 |ABLAPL/11407/2025|C.O. No-

29)




(Seat
33 |4 JADUNATE g1 985 /2025(07.10.2025 |ABLAPL/11277/2025C.0. No-
PRADHAN
29)
(Seat
34 |4 JADUNATE g1 983/5025(07.10.2025 |ABLAPL/11292/2025[C.0. No-
PRADHAN 29)
JADUNATH (Seat
35 |3 SnaDHAN  |1984/2025/07.10.2025 |ABLAPL/11316/2025/C.0.  [BAIL-2 | °°T0
JADUNATH (Seat
36 |3 S oHan  [81985/2025/07.10.2025  |ABLAPL/11329/2025 C.O. e
JADUNATH B (Seat
37 |3 SnaDHaN  |31986/2025/07.10.2025  |ABLAPL/11411/2025/C.0.  [BAIL-1 | (5°%
JADUNATH (Seat
38 |3 S oAy |81987/202507.10.2025  |ABLAPL/11413/2025C.O. o)
JADUNATH (Seat
39 |3 S oman | |81988/202507.10.2025  |ABLAPL/11419/2025 C.0. ol
JADUNATH (Seat
20 |3 S oman | [81989/202507.10.2025  |ABLAPL/11429/2025 C.O. ol
(Seat
a1 |3 J R SAHOO [81990/202507.10.2025 |CRLMC/4092/2025 |C.0O. o)
SURYA (Seat
12 o nap pEo 81991/2025(07.10.2025  |CRLMP/1092/2025 |GENERAL Noo)
(Seat
a3 |5 P CH DAS |81993/2025(07.10.2025 |WP(C)/25211/2025 |c.0O. Noo)

NIC




